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ORDER 

IA 1600/2025:-This IA has been filed by the IRP under Section 12 A of the IBC. The 

concerned CD was admitted into CIRP vide order date 24.03.2025, for total operational 

debt of Rs. 3.00 Cr. comprising of 2.68 Cr. as a principal amount. The learned counsel 

for the applicant submits that on the very same day i.e., on 24.03.2025 an amount of Rs. 

268,19,688/- was paid and the acknowledgement thereof by the Operations creditor is 

annexed as Annexure no. 1 (page 5) in the shape of an e-mail dated 24.03.2025. Further 

there is a confirmation e-mail stating that full payment of Rs. 2,68,19,689/- is received 

and credited in the account of the operational creditor and that they agree to withdraw 

the application.  

 Form FA is enclosed as Annexure no. 3 at page 24 dated 26.03.2025 which has 

been duly signed by one Mr. Vinit Chopra who is the Company Secretary of the 



operational creditor. No CoC has been formed, and IRP has filed this Application along 

with FA as mandated under Regulations 30(A) of the IBBI Regulations. Accordingly, 

this IA is allowed. Consequently, the order passed on 24.03.2025 admitting the CD into 

CIRP stands recalled. Accordingly, CP along with connected IAs if any, stands 

disposed of. 

      
                Sd/-   Sd/-                  
CHARANJEET SINGH GULATI                     SUSHIL MAHADEORAO KOCHEY 
Member (Technical)   Member (Judicial) 
/Anmol/ 

  


